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For holistic development of handloom sector and welfare of handloom
weavers, the Government of India, during the Eleventh Five Year Plan and the
current financial year, wherein financial support alongwith other benefits are being
provided, has been implementing six schemes which are (1) Integrated Handlooms
Development Scheme, (i1) Handloom Weavers Comprehensive Welfare Scheme, (i)
Marketing and Export Promotion Scheme, (iv) Diversified Handloom Development
Scheme, (v) Mill Gate Price Scheme and (vi) Revival Reforms and Restructuring

Package.

The State Government of Uttar Pradesh has been released financial assistance
of Rs. 52.98 crore during the If Plan and the current financial year 2012-13 (ull
28th February, 2013) for development of one Mega Cluster, 04 large clusters, 50
Small Clusters and 334 Group Approach projects. Rs. 20.98 crore has been released
as Marketing Incentive for weavers cooperative societies to promote marketing/sales
of handloom products and Rs 11.40 has been released for organising 264 domestic
marketing events during Eleventh Plan and the current year 2012-13 (ull 28th
February, 2013).

During the year 2011-12, 1.78 lakh weavers under Health Insurance Scheme
and 11,449 weavers under the Mahatma Gandhi Bunkar Bima Yojana were also
covered in the State. Further, the Government of India has approved Revival,
Reform and Restructuring (RRR) Package for waving the overdue loans and interest
as on 31.03.2010 (100% principal and 25% interest is borne by Government of
India and 75% interest and penal interest, if any, is borne by the banks) of eligible
handloom cooperative societies and individual weavers and to provide fresh credit
with interest subsidy of 3% for 3 years with credit guarantee to the societies and
weavers which are being benefited under the RRR package. Under the RRR
package, loans of 12 Apex, 935 primary cooperative societies and 21620 individual
weavers amounting to Rs. 64.52 crore of Uttar Pradesh have been waived off ull
28.02.2013.

Waiving off loans of weavers in Uttar Pradesh

T1842. SHRI SALIM ANSARIL: Will the Minister of TEXTILES be pleased to

state:
{a) whether it 1s a fact that weavers of Uttar Pradesh are badly debt nidden;

(by if so, whether Government would waive off the loans of weavers as it

has waived off that of the farmers;

{c) 1if not, the reasons therefor; and

TOriginal notice of the question was received in Hindi.
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() whether Government would procure the material produced by weavers so

that they can sustain themselves, if not, the reasons therefor?

THE MINISTER OF STATE TN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): (a) and (b) The handloom weavers, apex and primary
wavers' cooperative societies in the country, including Uttar Pradesh, have been
facing problems due to overdues against debt. In order to waive off their overdue
loans, to open the choked credit lines and to provide access to subsidized
institutional credit, the Government of India has approved Revival, Reform and
Restructuring (RRR) Package for handloom sector. The RRR package aims at
waving the overdue loans and interest (100% principal and 25% interest is borne by
Government of India and 75% interest and penal interest, if any, is bomme by the
banks) of eligible handloom cooperative societies and individual weavers as on
31.03.2010, and provides fresh credit with interest subsidy of 3% for 3 years with
credit guarantee to the societies and weavers which are being benefited under the
RRR package. Under the RRR package, leans of 12 apex, 935 primary cooperative
societies and 21620 individual weavers amounting to Rs. 64.52 crore of Uttar
Pradesh have been waived off tll 28.02.13.

(c) Does not arise.

() The Government does not procure handloom products made by weavers
except for Government supplies of bed linen, blankets, durries etc. to Railways,
Defence and Paramilitary forces through Association of Corporations and Apex
Societies of Handlooms (ACASH). However, the Government of India has been
facilitating promotion and marketing of handloom products through Marketing and
Export Promotion Scheme. Under the scheme, Government of India provides
financial assistance to the State Governments and other eligible handloom agencies
for organising domestic as well as international marketing events for marketing of
the handloom products directly to the general public/buyers/consumers. Besides,
Governments also provides Marketing Incentive to handloom cooperatives to
promote their marketing/sale of handloom products. Further, some of the States
procure handloom products through their apex society/Corporation for distribution

of scheol uniform, sarees and dhotis etc.
NGOs working for welfare of orphans in Assam

1843. SHRIMATT NAZNIN FARUQUE: Will the Minmister of WOMEN AND
CHILD DEVELOPMENT be pleased to state:

() the details of the Non-Governmental Organisations (NGOs) working for

the welfare of orphans in Assam;



